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GKMF Karnataka Co-Operative Milk Producers' Federation Limited

KMF Complex, Dr M H Marigowda Road, Bangalore-560029
Phone: 26096832/822/910 Fax: 080-25536105
E'mail : purchase@kmf.coop

IFT NO: KMF/PUR/Tender-955/2026-27 Srmow: 01.09.2026

TENDER NOTIFICATION (Through-KPP Procurement Portal only)

The Karnataka Milk Federation Ltd., Bangalore invites tenders
from bidder for Disposal of Used Gunny bag and from the
following plants, as detailed below for a period of 06 Months.

SN Description Cattle Feed Plant | EMD (Rs)

1 Rajankunte 59,000/-

2 Gubhbi 96,000/-
Dizsposal of USED

3 GUNNY Bag Dharwad 59,000/~

4 Shikaripur 88,000/-

5 Hassan 1,63.000/-

Tender documents may be downloaded from e-Procurement
website https://kppp karnataka.gowv.in. The tenderers may
submit tenders for on or before 08.09.2026 up to 05.00 PM

EMD and other details can bea sean in the tender document.

For Karnataka Co-Opp. Milk Federation Lid.,
Sd/- DIRECTOR (PURCHASE)

SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT
{Under Regulation 14 of the Insclvency and Banknupicy Board of India
valuntary Liguidation Process) Regulations, 2017
FOR THE ATTENTION OF STAKEHOLDERS OF
SAMPAJE ARECA PLANTATIONS PRIVATE LIMITED

RELEVANT PARTICULARS
1 Mame of the corparate deblor Sampaje Areca Plantations Private Limited
2. | Date of incarporation of Corporate Person | 22.12.1961

3. | Awthorty under which Corporate Person | Registrar of Companies, Bangalore, Kamataka
|5 incorporaledRegisterad

4| Corporate MenpSfication Mumbar /Limiled LD EATIEET1PTCO01438
Liabiity Idantily Number of Cocporals Parson

5.1 Aodress of e Regatensd Office and sampaje. Dakshina Kannada -57425,
| Principal Office (If Ary) of Corporate Person | Kamataka, India

st September, 2026

i, | Liguedalion commancament dase of
| Ihee Corporals Parsan

i | Mame, &ddress, Email Addmss, Wame: C5 Devika Sathyanarayana,
Telephone Number-and the Registered Insolverncy Professional
Ragislration Mumbar af the Liguidator Address: B 106, 5ai Sif Hanlage Aparirmants,
B Block, WMtarahali Rosd, Kengeri,

Bengaiuru = 360050

E-rmail address: devikabushaaniigmail. com
Confmcl Mo: +31 96208984832

Reqlstration No:
IBEIPA-QO2TP-NO0BS 1/ 202020211 32

30th September, 2026

8. | Lasl date for subméssion of claims

Motice is hereby given that Sampaje Areca Plantations Private Limited has
commeansed volumary quidation an 15t Seplarmber, 2026.

The stakeholders of Sampaje Areca Plantations Private Limited: are hereby
called upon to submit a proof of their claims, on ar before 30th Septembear, 2026,
to the Liguidator at the address menticned against [tem 7.

The financial creditors, i any, shall submit their proof of claims by electronic
rmaans anly. All other stakeholders may submit the proof of claims i parsan, by
postor by electronic means,

Submission of false or misleading proafs of claim shall attract penalties.

Mame and Signature of the Liquidator

Drate: 01.09.2026 2d/-

Place: Bangalore

C5 Devika Sathyanarayana
Liquidaior in the matter of Sampaje Areca Plantations Private Limded

Storage Technologies and Automation Limited

(Formerly Storage Technologies and Automation Private Limited)
CIN: L74900KA2010PLC052918
Registered office: No.10, Survey Mo 21/8A, 21/7A, 21/78 and 21/8
Singanayakanahalli, Yelahanka, Bangalore 560064, Karnataka
Website: https://racksandrollers.com
Contact:cs@racksandrollers.com Mobile: +91 7353537825

Notice is hereby given thatthe 16 " Annual General Meeting (‘AGM”) of the Members of Storage Technologies
and Automation Limited (“Company”) will be held on Saturday, 26 "September 2026 at 03:00 p.m. (IST)
venue of AGM shall be the office of the Company Situated at Shah Sultan Complex, Fifth Floor, No. 17/1-19
and 17/1-20, Ali Asker Road, Bangalore-560052, to transact the businesses as set out in the Notice
convening the AGM.

The Notice of AGM along with the Annual Report, for the Financial Year 2025-26 have been sent through
electronic mode to the members whose email ids are registered with the Company's Registrar and Shares
Transfer Agent. For members who have not registered their email ids, physical copies of the aforesaid
documents will be sent by permitted mode. The Notice along with Annual Report are available on the website
of the company https://racksandrollers.com /investors/ and website of BSE at www.bseindia.com, NSDL
atevoting@nsdl.co.in.

Pursuantto Section 91 of the Companies Act, 2013 and rules made thereunder and Regulation 42 of the SEBI
th LODR 2015. The Register of Members and Share Transfer Book of the Company shall remain closed from
20" September 2026 to 26" September 2026 (both days inclusive) for the purpose of AGM.

In compliance with the provisions of the Companies Act and rules made thereunder and Regulations under
SEBI'LODR 2015 and Secretarial Standard -Il issued by the Institute of Companies Secretaries of India, the
Company is providing e-Voting facility to its members holding shares as on the cut-off date, i.e. Saturday,
19"September 2026 to exercise their right to vote through electronic means on any or all of the businesses
specified in the Notice of AGM. The Company has engaged the facility of NSDL for providing facility for
evoting.

The members who have not cast their vote during the voting period can exercise their right at the AGM. A
person whose name appears on the Register of Members/Beneficial Owner as on the cut off date shall only be
entitled to avail the facility of remote e-voting as well as voting at the AGM. Any person who acquires shares
and become shareholders of the Company after the despatch of the notice and holding shares as on cut off
date i.e. 19"September 2026 may obtain the Login ID and Password by sending a request at
evoting@nsdl.co.in or giri@integratedindia.in and helpdesk.evoting@ cdslindia.com

The remote e-voting period commence on Wednesday 23 Sept 2026 at 09:00 a.m. (IST) and end on
Friday, 25 Sept 2026 at 05:00 p.m. (IST). The e-voting module shall be disabled by NSDL for e-voting
thereafter. Once members cast vote on a resolution, he/she cannot be able to change it subsequently. A
member may participate in the AGM even after exercising his/her right to vote through e-Voting but shall not
be permitted to vote again atthe AGM.

Detailed procedure for remote e-Voting is provided in the Notes to the Notice of AGIM.

All grievances connected with the facility for remote e-Voting may be addressed to Mr. Falguni Chakraborty,
Senior Manager, NSDL at evoting@nsdl.com or call 022 4886 7000.
For Storage Technologies and Automation Limited

(Formerly Storage Technologies and Automation Private Limited)
Sd/-

CauverammaBB

Company Secretary

Membership No: F14273

Date:01.09.2026
Place: Bengaluru

Notice of 16th Annual General Meeting

IMPORTANT"

Whilst care is taken prior to acceptance of
advertising copy, it is not possible to verify its
contants. The Indian Express (P) Limited cannot
be held responsible for such contents, nor for any
loss or damage incurred as a result of
transactions with companies, associations or
individuals adversing in its newspapers or
Publications. We therefore recommend that
readers make necessary inquiries before sending
any monies or entering into any agreements with
advertisers or otherwise acting on an
advertisement in any manner whatsoever.

M MRUBBERCOMPANY LIMITED

Regd. Office: "Empire Infantry”, 29, Infantry Road, Bangalore-560 001

PH: 22866268 Fax:22861542, Website:www.mmfoam.in,
Email: mmfoam27@gmail.com | CIN: L25190KA1964PLC052092

Notice of 60th Annual General Meeting- through Video Conference,
Remote E-Voting Instructions and Book Closure:

Motice is hereby given that the 60th Annual General Meeting of the members of M M Rubber Company
Limited, will be held on Thursday, 24th September 2026 at 11.00 a.m. through Video Conference or Other
Audio-Visual Means, to transact the business as set out in the Notice of the AGM.

As perthe Ministry of Corporate Affairs (MCA) has vide its General Circular No.20/2020 dated May 5, 2020
read with circulars 14/2020 dated April 8, 2020 and Circular 17/2020 dated April 13, 2020, Circular
02/2021 dated 13th January, 2021, Circular 10/2022 dated 28th December, 2022 (collectively referred to
as 'MCA Circulars') Company decided to conduct the meeting through Video Conference.

The members of the Company hereby informed that pursuant to Relevant Circulars, the Company has
dispatched the Notice of AGM and Annual Report by electranic mode on September 1st,2026 to all the
members whose email id are registered with the Company Registrar & Share Transfer Agent(RTA)/
Depositary Participants(DP). The aforesaid documents are also made available on the website at
https://mmfoam.com/pages/annual-report and website of the Stock Exchange i.e BSE Limited at
www.bseinida.com.

The Company is pleased to provide its members with facility of remote e-voting through electronic voting
services arranged by NSDL. The facility for voting through proxy and ballot etc. will not be made available
atthe AGM and the Members attending the AGM who have not cast theirvote through remote e-voling prior
to AGM can attend through Video Conference and can cast their Vote.

All the Members are informed that the:

. The voting period begins on 21st September 2026 at 9 A.M. and ends on 23rd September 2026 at 5 P.M.
During this period shareholders of the Company, holding shares either in physical form or in
dematerialized form, as on the cut-off date of 16th September 2026, may cast their vate electronically.
The e-voting module shall be disabled by NSDL for voting thereafter.

ii. The members holding shares either in physical form or in dematenalized form, as on the cut-off date on
16th September 2026, may cast theirvote electronically on the Ordinary and Special business as set out
in the Notice of AGM through electronic voting systems.

jii. Any person, who acquires shares of the Company and becomes a Member of the Company after the
dispatch of the Notice of the AGM and holding shares as on the cut-off date i.e. 16th September 2028,
can obtain the User ID and Password by sending a request at to evoting@nsdl.com.

Iv. In case you have any queres orissues regarding e-voting, you may reter the Frequently Asked Questions
(“FAQs") and e-voting manual available at www.evotingindia.com , under help section or write an email
to evoting@nsdl.com,

v. Notice is also hereby given pursuant to Section 31 of the Companies Act, 2013 read with the Companies
(Management and Administration) Rules, 2014 and Regulation 42 of the Securities and Exchange
Board of India (Listing Obligations and Disclosure Requirements) Regulations, 2015, that the Register
of Members and Share Transfer Books of the Company will remain closed from 18th September 2026 to

24th September 2026 both days inclusive. —_
P YL FORM M Rubber Company Limited

Date: 01/09/2028 Sd/-

Place: Bengaluru Meenakshi R
Company Secretary & Compliance officer
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